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 ̂ Family Welfare Projects

1̂074. Shri L. Jogcswar Sin̂: Will 
the Minister of Education be pleased 
to lay a statement on the Table  of 

the House showing:

(a) the number of pilot projec;̂ lor 

family welfare which have been taken 

up  throughout  India  under  the  aus­

pices of the  Central  Social  Welfare 

Advisory Board;

<b) the nature of such projects un­

dertaken  in  each State,  aivi the 

scheme of flnancing such projects;

(c) the amount of help extended by 

the Government of  India  for  such 

projects, State-wise; and

(d)  the  amount  allocated  to  the 

Central Board by the Government of 

India?

The  Parliamentary  Secretary  to 
the Minister of Education (Dr. M. M. 

Das);  (a) One.

(b) and (c).  A match factory is 
being established in Delhi on a co­
operative basis. ,The initial  capital 
of Rs. 3,10,000  is, however,  being 
provided by the Ministry  of Com­
merce & Industry in,the form of a 
loan of Rs. 2,50,000 and a  grant of 

Rs. 60,000.

(d)  No amount has been specifical­
ly allotted to the Board for this pur­

pose.

Shri L. Jogcswar Singh:  May  I
know whether any public ' contribu­
tions have so far been receiv̂  by 
this Board, and if so, what is  the 
amount?

Dr. M. M. Das:  If the hon. Mem­
ber means,  public  contribution  on 
charity.................

Shri L. Jogeswar Singh: Financial 
contribution.

Dr. M. M. Das: Then we have re­
ceived no such contribution.

Shri L. Jogeswar  Singh: May I
know if the projects are progressing 
satlsfactorUy rr not?

Dr. M. M, Das:  There has been
only one such project which has been 
taken up and that is in Delhi. It has 
not been taken up  in any  other 
States.

Shri L. Jogeswar Singh:  May  I
know whether some  projects  havo 
been started in Manipur and  if sc. 
what is the progress of those projects?

Dr, M. M. Das:  I have said that
only one such project has been start­
ed and it is in Delhi—only one  in 
the whole of India.

Shrimati A. Kale: May know whe­
ther Government is contemplating to 
extend the scheme all over India?

Dr. M. M. Das:  There is no such
proposal of setting  up similar pro­
jects in other parts of the country 
at present.

Shrimati A. Kale:  May  I  know
why this partiality for Delhi?

Mr. Speaker:  Order,  order,  we
will go to the next qûion.
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The Deputy Minister of  Defence 
(Sardar Majiihia):  Government  of
India are not in possession of  the 
required information which has been 
called from all the State Governments 
and will be placed on the Table of 
the House in due course.
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Sardar Majithia:  I require notice
for that question.
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